
New DeHll. the nnd May, 20'0\1

NOTU'lC AlION

G.S.R.~73{K).- In exercise of the power conferred by section 24 of the
Passport Act, 1967 (15 of 1967), the Central Government hereby makes
the following rules further to amend the Passport Rules. 1980, namely:~

1. (1) These rules may be called the Passport
Rules, 2000.

(2) They shall come into torce on the date of their publication in
the Official Gazette.

2. In Schedule IV to the Passport RUles, 1960.

(a) for serial number to 32 and the entries relating thereto, the
following shall be substltLrted, namely:~

29. issue of fresh out of tum
(T'atkaal)Passports within
ten days of the date
of applicatIOn.

30. Issue of fresh out of tem
(Tatkaal) Passports
between eleven to thirty
five days of the date of
application.

31. Issue of duplicate out of
turn {T atkaaJ) Passport
within ten day." '.
of the ot' application
in lieu of an ordinary

Rs. 1500/- plus
the passport

fee as applicable

Rs. 3750/~
plus the passport
fee as applicable

Rs. 1000/- plus Rs. 22501-
the passport plus the passport
fee as applicable fee as applicable

2500/~ plus
the duplicate
passport fee
as applicable

No fee in
addition to the
duplicate
passport fee as
applicable



passport where it has
been stolen, damaged,
destroyed or for any other
such reasons.

32. Issue of duphcate out of
turn (Tatkaal} Passport
between 11 to 35 days
of the date of application
in lieu an ordinary

passport where it has
been stolen, damaged.
destroyed or for any other
such reasons.

33 in all re-issue cases after
expiry tenftwenty years'
validity, passportis
to be re-issued out turn
(Tatkaal)within days

date of application

Rs 1500/- plus
the duplicate
passport fee
as applicable

No fee in
addition to the
duplicate
passport as
applicable

in all re-issue cases
expiry of tenltv1enty years'
\t;:!;illril'rv where passport is

re-Issued out of turn
(T atkaal) between 11
35 days the date
application

all cases of additional
booklet to issued out

turn (Tatkaal )within

applicatIon

R~L 1500/- plus Rs,
the passport plus the
fee as G\pp1icable passport fee

as applicable

Rs,1 plus
passport
as applicable

No

Rs. 1500/- plus
passport fee

as applicable

No
additional
fee

(b) the note, the foHcrwlng note shall be substiMed namely>

"Note: On}y passport as applicable would be payable for of an
out-or-turn Tatka ...passport covered under serial Nos 29,30,3'1 32,3 ,34
and 35 in the following namely:-

.('\!,•! applicant has been advised to go abroad for speciahsed medical
trf'.l:::Itrrtf.H'It and ccnsurtetien.



(in The attendant (one only) who would need to accompany the
applicant referred to at (I) above.

(id) in case of death abroad of spouse, father, mother, child, child's
spouse, grand child. brother or his spouse, and sister or her spouse,
of the appl ieant" and

(iv) in the case of a student applicant requiring a passport for aPlOfJEmnlg
in the examination for admission to some foreign educational
institution, or for going abroad tor stUdies, provided hiS/her
parents'Jguardians' income is less than R$t2000/- per month,"

all diplomatic/official passport hoidens who apply for an ordinary
passport in lieu of their diplomatic/official passport.

!f Ne VLt40lJ3!1N8]

S. R TAyt,L. H. (CPV)

NutiZ.-pnnclpal rules pubUshed vide Notification No. GSR 657 (E) dated
Decernb~9"r11,1980 (1980 external) I! Section 3, sub-section
subsequently amended by :-

1. Notification No. GSR 50 (E) dated 7.02.1980
2. Notification No. GSR 469 (E) dated 24.,06.1982

Notification No. GSR 325 (E) dated 12.04.1983
4. NotJfication No. GSR 494 (E) dated 16.00.1983
5. Notification No. GSt<.345 {E} dated 2~l03.1985
6. Notification No. GSR 860 (E) dated 1.11.1985
7. Notification No. GSR 1155{E) dated 21.11.1988

Notification No. GSR 100 (E) dat~d 4.03.1
9.GSR 503 (E) dated 10.07.1993
10. Notification No. GSR 622 (E) dated 27.06.1990
11. Notification No. GSR 605 (E) dated 5.10,

Notification No. GSR 516 (E) dated 1999,.
-13.Notification No. GSR 827 (E) 1
14.Notification No. GSR (E) dated 12

. '-

j>r;~",!bylll",
all,)

~f tntlh\ P'fcs.t, k~Xhi. M."~l1pm~.NcU(' DdhiNI HX.k~,~
?\!b!t"~\lCl!$. D<:!ili 1j 0054.
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